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THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIDHA R GOMANGO): The State of 
S,tkim bas earmarked 'in its Special 
Component Plan (SCP) for tbe year 1986·87 
an allocation of Rs. 41 J~4 laths out of the 
total Plan Outlay of Rs. 5000 laths for 
tbat )'ear. To this tbe Govt. of India bas 
IraDted Special Assistance (SeA) to SCP of 
RSI 4.02 laths. 

Welfare Projects for Tribll Aresl 

6731. SHRIMATI D.K. BHANDARI: 
Will the Minister of WELFARE be pleased 
to state: 

(a) wbether Govtrnment bave under-
taken several welfare pro;tct in the tribal 
areas in tbe country during 1983 to 19f)6 ; 

(b) if so, tbe number of projects 
(armarked for Sikkim ; and 

(c) the orjectives of these prcjects ? 

THE DEPUTY l\-UNISTER IN THE 
MINiSTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) Yes. Sir. 

(b) Tbere are four Integrated Tribal 
Development Projects in Sikkim. 

(c) , he objective of tbese Plojects is 
to d=velop tbe Scheduled Tribes by takin8 
up programme. under aU relevant sectors. 

Credit Camps 

6732. SARI AMAL DATTA: Will the 
Minister of FINANCE be pleased to state: 

(a) the names of the Ichemes under 
which loans are sanctioned Ihrouah credit 
~8mps ? 

(b) tbe Dumber or beDeficiaries under 
sucb schemes. bank-wile, for J98'·86 aDd 
1986·87 ; 

(c) the procedure for invjtiug applica-
tiODS, distribution of application forms 
and selection of beneficiaries for credit 
~ps;' 

(d) whetber the procedure differed from 
one baok to anotber ; and 

(e) if so, tbe details tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCe (SHRI 
JANARDHANA POOJARY): (a) to Ce) 
Credit camps are organised as part of tbe 
overall measures taken by banks to briDg 
about accelerated credit assistance to weaker 
sections under various schemes. The present 
data reporting system of banks does 'not 
yield information in respect of the number 
of beneficiaries assisted in sucb camps and 
amount involved therein since no central 
monitoring of credit camps is beinl done. 
The bank~ are expected to folJo\1t Reserve 
Bank of India guidelines applicable to 
priority sector/weaker sections regarding 
identification of beneficiaries, sancticn and 
appraisal wbile sanc,ioning Joans. includinl 
tbose disbursed in credit camps. 

Dbbursement or Loans Througb Credit 
Camps 

6733. SHRI AMAL DATI A: Will 
tbe Minister of FINANCE be' pJeased to 
state : 

(a) the total amount sanctioned and 
number of beneficiaries participating in tbe 
credit camps by aU-banks together in J 985.86 
and 1986-87 ; 

(b) out of the sanctioned amount how 
much bas been disbursed and to bow many 
beneficiaries ; 

(c) whether tbe disbursement to luch 
bencfici~ries is poor; and 

(d) if 80, tbe reasons therefor '1 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF FINANCE (SHR) 
JANARDHANA POOJAR Y): Ca> to (d) 
Credit camps arc orgaDised 81 part of tbe 
overall measures taken by banks to briDa 
about accelerated credjt assistance to weaker 
leetions. Thc prescnt data reportiDI ',Item 
of baDks does Dot )field iDformatioo in 
respect of the oumber of boock.rica allel 




